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(a) whether it is a fact that the country’s R&D projects in the aeronautical sector
are controlled externally for development time-frame and rate of production due to our

dependence on raw material and technology;

(by whether it is also a fact that the US, Israel and European countries dictate
terms and conditions for supply of R&D related requirements, 1if so, the details thereof;

and

(¢) whether a high powered military committee has recommended number of
mnitiatives for India to be independent in aeronautics and free from foreign manipulations,
if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR) : (a) and (b)
A number of raw materials and technologies of aeronautical systems are imported from
technologically advanced countries. These include metallic and rubberised materials,
components and sub-systems of various systems, engine, flight control system, etc.

However, many of the technologies are not available for purchase.

(¢) A Committee headed by Air Marshal M Matheswaran (Retd.) made several
recommendations for development of critical technologies in Aeronautical sector
Among its recommendations, the Committee identified a list of over a dozen technologies
in aercnautical sector on which India should ensure a minimum level of self-reliance;
further study on the latest technology demal regimes etc. The Committee also pointed out

that India needs to find ways to synergise civil and military aviation sectors.
Road building along China borders

1741 . SHRI ATAY SANCHETI : Will the Minister of DEFENCE be pleased to
state:

(a) whether Government plans to embark on a major road building exercise both
along the China borders, if so, the details thereof;

(by whether environmental norms for such projects have been relaxed; and

(¢) 1l so, the work taken up by the Border Roads Organisation (BRO) in this
regard with targets set thereof?

THE MINISTER OF DEFENCE (SHRI MANCHAR PARRIKAR) : (a) Government
has identified 73 roads for development along the International Border with China. Of
these 73 Indo-China Border Roads (ICBRs), 61 roads of total length 3410 km. have been
entrusted to Border Roads Organisation (BRO).

(by Certain norms have been relaxed for projects concerning national defence and

security or involving other strategic considerations.
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(¢) Out of 61 ICBRs with BRO, 19 roads of length 625 Km. has already been
completed. The connectivity (formation work completed) has been achieved on 24 roads
and the work 1s under progress on 16 roads, while works on 2 roads 1s yet to commence.
Out of the remaining 42 ICBRs, the target set for completion for 40 ICBRs 1s 2018 and
for 2 roads the completion 1s expected to go beyond 2018.

Living conditions of martyred soldiers’ families

1742 SHRIMATT AMBIKA SONI:
SHRI PRAMOD TIWARI:
Will the Minister of DEFENCE be pleased to state :

(a) whether families of soldiers who were awarded gallantry awards posthumously

are living in miserable conditions;

(by whether there is any mechanism to ensure welfare of such families, if so, the
details thereof’ and

(¢) if not, the steps taken by Government to take care of widows and dependent

parents of those who laid down their lives for the country?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAC INDERIT
SINGH) : (a) The families of soldiers awarded gallantry awards posthumously, have been
adequately compensated and are taken care through various schemes of the Government.
Timely payment of all dues / benefits to next of Kin of all martyrs as sanctioned by the
Government is ensured through a well-established procedure / system. All assistance is

provided to the widows as per Government orders / instructions.

(b) and (¢) Kendriya Samnik Board Secretariat at the Central level, Rajya Sainik
Boards at the State level and Zila Sainik Boards at the District level are entrusted with
welfare of Ex-servicemen and their families including the families of defence personnel

killed in military operations.

Regiments and local formations / establishments / units have systems in place to
periodically interact formally / informally with the families of defence personnel killed

during operations.
Administrative control of BRO

1743.SHRI RAT BABBAR : Will the Minister of DEFENCE be pleased to state:

(a) whether Government has transferred administrative control of Border Roads
Organisation (BRO) from the Ministry of Road Transport and Highways to the Ministry

of Defence;



